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(b) whether India is g member of
this Commitee; and

(c) the terms of reference of the
Committee?

The Minister of External Affairs
(Shri Swaran Singh): (a) and (b). Yes,
Sir.

(c) The terms of reference of the
Committee are set out in operative
paragraphs 5 and 8 of the U.N. General
Assembly Resolution No. A|RES;2049
(XX), a copy of which is laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-5818/66].

Protest Note from Peking

*679. Shri P. C. Borooah:
Shrl Ram Harkh Yadav:

Will the Minister of External Affairs
be pleased to state:

(a) whether a strong protest note
was received by the Indian Mission in
Peking from the Chinese Government
immediately after the message con-
doling the death of the late Prime
Minister, Lal Bahadur Shastri, alleg-
ing ill-treatment of the Chinese in
India;

(b) if s0, what were the precise alle-
gations; and

(c) Government's reaction thereto?

The Minister of External Affairs
(Shrt Swaran Singh): (a) Yes, Sir.

(b) In their note the Chinese Gov-
ernment alleged that the Indian Gov-
ernment has arrested “large numbers”
of “innocent” Chinese nationals and
thrown them into “a concentration
camp” and jails. It ended with
“d ding a “speedy and definite”

Committee on UN. Fi

*678. Shri Kishen Pattanayak:
Shri Madhu Limaye:
Shri Yashpal Singh:
Will the Minister of External Affairs
be pleased to state:
(a) whether any Committee has been
formed at the UN. to examine the
problemy of U.N. finances;

reply to (1) the release of all Chinese
nationals jailed, the return of their
property and compensation, and (2)
ending of “persecution” and guaran-
tees for their safety and personal
freedom.

(c) These Chinese allegations are
not new and have been effectively re-
futed on severa] previous occasions





